
In the Central .Adriristtative Tribunal 
Calcutta lench 

OA N•.978 if 1996 

Present 	: H.n'kle Mr. D PurkayaStha, Judicial Me.ber 

Set. I<atikj Tikat Naik 

Vs. 	- 

SeuthEaSterfl RailwaY 

For the AppiiCflt : Nine 

For the espifldCfltS Mr. S. Chewóhury, Advecate 

Heard on : 16-11-98 	
Date if JUd!eeeflt : 16-11-98 

Nine appearS on behalf if the applicant. S., applicatiifl 

is dispesed. if for default if the applicant. U. Advecate Mr. Ch.wdhur 

is present en behalf if the resp.ndents. 

( D. purastha ) 
Meaiber(J) 


